T &) Sty

Affidavin to be Fucnished by the candidate alongwith Numination Paper

Before the Retvining Officer
For electon mﬁ*ﬂﬂ_ﬁf\.{-ﬂwﬂrﬁa&ﬁ&lﬁﬂ Ot

From...... 23 . FHULPARAS . Constituen eY(Name of fise Consfitii

L Gllav Devr. camsghomite of,, Syt Dea. Nadh. Yoday,
Yeed AW L years. residen of, .ﬁ'l‘%f':t?:ﬂ.-:wm‘ﬁémwn {ull postal address), .

Lection, do hereby solemnly afﬁnnﬁfi‘ im m‘gﬁf a5 tl?nldﬁt Maclhubans .

i strike out whichever iz not applicable)

LI

¢ eaindidiode a4l wie eihlyy

(13 1 am a candidate set up by JANTA DAL D) namme of the political party § / am contesting as a
Independent candidane

() Details of PAN and status of filing of Income tax return :

81 No. [ Names s [ Permanent The financial year for | Total ncome _1|
Account Number | which the last shown In Income |
(PAN) Income-tax return has | Tax Return { in ,
A o 4 p— e been filed Rupees) ]
T Seif ABSPD - 0761 E '
3 Spouse-  [>ep Nath Yeslay. Acspy-97ise i
3. Dependent | Manoj Kumay: | A PK.- 82998 r'
: 2 L
| 4 Dependent Bined Kumay |ARSPR: 8300 !
|3 | Dependent3. B,y am kamavi | PRAP K- 38570
{3) The following case(s) is/ are pending against me in which cognizance has been taken by the court:-
| 81 [ Offence I Description o |
| Nao. N R ___'i
i{a) | The details of cases where the court has taken |
cognizance, Sections of the Act and description .
of the nl’f:r:m for which cognizance taken : Mot ﬂFPLmb\E ) [
|
(b) | Mame of the coun, Case No. and Date of order o |
| i : Neot  applicokle .
NE Cogmizance : |
; — ;= = = €T i)
{c} | Details of Appeal (s} / Application(s) for revisjon ;
(if any) filed againsi the above ordens) - el Applicable . |

4. Cases in which I have been convicted by a court of law{other those referred o in Form 26):

() | The details of cases, Sections of the |~ T e s
| Act and description of the offence for |

| which convicted : i Ned applicable

].
{

(b) | Name of the Courtis) E:E..-_a-éa.'a'm_1 v Wi 7 |
Date(s) of arder(s) . et QFPLCU ’

re—-

—




..:-I_ Tunishme 1 impasc.. | = _f"'-lr.ﬁ-f_ ;‘F"P'I’“ I-[ .
| o ...

P el =

139 That | give hevetn below the details of o usseis gmovaple and oamovable i) of mysels,
tnw spouse and all dependents:

A Dewmils of inovable assers :

(Mg

1. Assets in joint name indicating the extent of joint ownership will also have to be given y _

2. In case of depositInvestment, the detals including Serial Number, Amount, Date of Deposit, the Scheme.
Mame of Bank/ Institition and Branch are 1o be given :

3, Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respect ot hated
companies and as per books in case of non- listed eompunies should be given.

4 _ Dependent , here means u person, substantially dependent on the income of the candidate.

5. Details including amount is 1o be given separatefy in respect of each investment)

T - Drescription Self [Spum Dependent-1 | Dependent-2 | Dependent-3 !
| Ne. L ]Dec‘l‘-la—lrl-. Mlane{ Kunos Boned t:w_'l_'r"mm Kumanr,
r_l'. Cush in hand _1{]er.}["|||', || M,nﬂ[’.‘l!- E,Dﬂﬂr— | |
(i | Detalls of Deposits in Bank [ =01 Bhegls. A BankManis. pA B Relpa L 1- . 8. 1. LB, |
! accounts (FDRs, Term Deposits [Rardzha. A umr; Afe - 10|n/e - 2921000 | |[BANK P g . FPrina.
| and all other types of Deposits Ny - H'ﬁnﬂ’;_'z_ﬂ“igg?_ A e 0140 rnq|h1r'c - Jobrnan
. including saving accounts), S.0.B6. B, - A BankMa, E’-‘Jﬂ'-*"al-‘ﬂ loqiqy vy ,
tro niahy s - D000 .
| Deposits with Financial Phalpras. (ASAPUYL Afe-lg o yye ool A5 K300) .
institutions, Non Banking - 936 loyaky Pad et . Ale |
Financial Companies and ;E {b;!_-fﬂi —1Ns- 219y f‘ o370le loobe |
Cooperative societies and the e - ,mq“"'"q H'L BEE |
amount in each such deposit 2 a3p0pl. 1 MS annng fs- 12000, —
Detatls of investment in Bonds, I
Debentures/shares and units in B g N \ = | = I
companiesMutual Funds and . i
| others and the amount. 5 |] '.
Details of investment in NSS, ZIC Pl ~o - | EIC Pol- Ne.- | RIC Pol Ao - i
Postal Savings, Insurance Policies |52167324q 1S267yas s [£3572 70| | .
and investment in any Financial |fa. S6000] _|Q4- & Lac, (0. { Lac. ‘ - x |
Instrument in Post office or | II
I insurance Company and the l :
amount i 4
iv) | Personal loans/advance given to ‘ 1
| any person or entity including .
! | firm, Company, Trust etc. and = - - ,_ - . - 'I
| other receivables from debtors ! i !
I and the amount. e PR S o i PP SO |
{vi) | Motor Vehicles/Aircrafis/ SCARPIO- MAHINDRA | [V1eTA Sumg
| ‘ Yachts/Ships (details of Make, i = BolERs- | - | 2008 |
[ Registration No. Year of ) | i
' ,Wfr_hnseandamnﬂ:n} G,00,000 - 20 4,88000: 00 _ig,,gﬂ.mnn-.m
T{viti| Jewelry, bullion and valuable  [014 - Sogvam) I R e |
. 4 p . @) - 1,50, ety = i - | e -} 50,000 )
5 thing (give details of weight and S hver- 2 508m e I | Sl ver.- Boogun.
_ | vajue) 18y 300004 B O " TS TP
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I

Tt S -
(viiy say other assets such .5 value of |

£,70,000/ -1, 64,300 | j?,tm_ say,

| { Zhime/interest

T - ————————— — |
{in ! Goross Total value 63, DDD'J' R #,"FE;?’DE{’-!
3. Iretails of Immovable : '
(Nete: 1. Properties in joint ownership indicating the cxtent of joint ownership vilt also have 1o be indicat g
2 . Each land or building or apartment should be mentioned separately in this format.)
S. I Description Self | Spouse [ Dependent-1 | Dependent-2 lr_lie_ﬁm{-j |
N .

S L Leo Nlak Yods| Manef kunar| B inpd Kuw Pusom kamdn:
(i) | Mﬁwr; PBarh [ SEsia mt !
Location(s) B 1328 ' 7UYe,1320{ 74¢,1320,213 s

Survey number(s) e = e N34 1035, jo79 e
Area (Total measurement in | a=N=3, 8-} o Og 0D
acres) | e :-n--m.#-:g...g ﬁ-rﬁ,n-l-m[ =
i oA ga0 2 6-1-19
Whether inherited property '
{ Yes or NO) o~z = rlp o - :
|
Date of purchase in case of seif EJJ—:-E,HI—HE T'!Fas-wt,li--'-nﬁ 8
‘ Blvaiiionie Bl b -2 - FT RN i -
acquired property ey 'T~J:? la- & 09, 10 Je- :
Cost of Land (in case of Teral Valus . [Telal Value -
purchase)at the time of = 4,%3, o &, 635500 @ - |
purchase |
Any Investment on the land by '
way of development, - Mo Mp .
construciion etc. [
Approximate Current market I
value = B,00,000-w0! 5,00,000 - 1 - |
(ii) SE5H0 BTz |S2sne Barly i
Location(s) . > "
Survey number(s) = SR
Area (Total measurement in
sq. fi.) - L Faidng L atha . -
Whether inherited property i
(Yes or NO) - Fes, | p T
Date of purchase in case of self B -
acquired property = =
Cost of Land (in case of
purchase) at the time of - ~ = -
purchase
Any Investment on the land by
way of development, - - - a
construction ete,
:anpmxlm mate Current market . S6,000- L0 | 56,000 wo o |
(iii) @ n i
I [in:iuc‘!ing apartments) B 12 [
| | -Location(s) = = i
i | -Survey number(s) ) - 4
Built up Area (Total |
i measurement in sq. ft.) - - DR RN ] !
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{ | b lu.hu..r.nh:rllr:d p-mps:n = T = I ) T —=
! { el N{JJ - =

| L;l n ufpumhusrm case of seal
acTired propers | =

|
|
|
A

|
|

C vst uf property (in case of [ il B
| m rchase) at the time of . }
}
|
|

! prchase | ;

I
o
|
A |
Ay Investment on Lhe | |
pruperty by way of . | ‘
i | development, construction ete. | -
| I"Approximate Current market | ' |
| velue : —lt S Bt
{iw Eulgcgg![ Bullding (including r
| apartments, ) _ N
-Location(s) = 5 4%
- Survey number(s)
. Acvea (Total measurement in i = A0bD =4 [
| o (Totl
. uilt up Area (Tota |
i measurement in sq. f.) = 1600 54 MT = 1 - |
' Whether inherited property ;
| (Yee or NO) ' s Tes } b i )
Date of purchase in case of self _
acquired property ) s
Cost of propernty (in case of
purchase) at the time of
| purchase
Any Investment on the land by
way of development, - -
[ construction elc.
| Approximate Current market ) 2 2,35 600:u = s
value
| (v) | Others (such as interest in B
| (vi) -rp’f.']fnﬁ}: t Market - : -
[ {vi otal of Current Mar L 5 .
! Value of (i) to (v) above ; & 7165, 580=d 3,70, S00-- 4

L 1

[ ———

{6) I give herein below the details of liabilities/ dues to public financial institutions and government :-
(Note: Please give separate details of name of Bank , institution, entity or individual and amount for each item)

S, Tﬂmriptinn Self Spouse(s) Dependent-1 | Dependent-2 Dependent-3 |
| No.

(i) | Loan or dues to Bank/Financial Pl B - New |
 Institution(s) Moo ket Badng '
Name of Bank or Fl 5 -
Amount outstanding 8,18,000: M*

Nature of loan
L.oan or ducs to any
individuals/ Entity other than '
mentioned in (i) above. |

Name(s) w3 - g . i

[ Amount outstanding

Mature of loan 1 oL
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|A.‘E£-.?h¢rruwi:y h ! ~ ’ l SEN ”q—-"—l

fﬁm total of lahilities

T 1&,11,500:";.____ I

(i) | Goveiament Dues: (B2hax
\ [ues o departments dealing {Zabha - | -
with govemment & h

It accomodation @ ,00,000:)
Dlues to departments dealing
with supply of water |

1

i

SR

with supply of electricity r ||

, |

o |

£ : | Wl [
Dues to departments dealing ] .I

Dues to departments dealing ) |

with supply of = - = : l 2
celephonesimobiles [ ._I
TDues to departments dealing

with government transport 2 _ . -
(mcluding aircrafts and 3

Lelicopters) - +
[ncome Tax Dues i i . - -

Wealth Tax Dues - = 3]
Service Tax Dues -
Mumicipal /Property Tax Dues -
Sales Tax Dues

Any other dues ) ; - - =
CGrand total of all Gove. duoes & B0, BdA 1) 1 ‘l
I_ { f -r

(7) Details of profession or occupation:
 Self.eieanian

b. Spouse ....c.ocnen
(8) My educational qualification is as under: Literale .

(Give details of highest School / University education with full form of the certificate/ diploma/ degree course)
{Mame of the School /College/ University and the year in which the course was completed.}

(9). ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

|_I. Name of the candidate Sh./Smt./Kum. ('J',u'lj ay Reve |
3 ]
7| Full postal address Ve R, Swa Bari v Pl pras. |
3. | Number and Name of the constituency and _
| state 39- PHULPARAS ml
3. | Name of the Political party which set up the ™~
candidate (otherwise write ‘Independent’) , APUTRY St L UN”—E_El___{
4. (a) Mumber of cases in which conviction apder o
m(mmmﬂmaminfumzﬁj it e ___I




[ 77 () Tuial number ol Pending caass where the N T RAan o
; i caacs where the i
eaart (3) have taken copnizan: | Mo &wt )

f'ﬁ—l_pur af el

T Yew: Fow which lus: I R R e

Income Tax Return filed | B ;

() Candidate
{b* Spouse: d SRR BT AR ! " .
| (2} Dependents i ———1 --—_--_—-—-—-—. SR SEP =
6. _ Details of Asscts and Lisbilities in rupees h o
i Description | Self | Spouse | Dependent-I| Dependent-1 | Dependent-ii! |
| A, Maveable | | 1
. Asset (Total value) _LE’N?E’_QDE';'IL%%E P .-'-F"IFJS‘?J.HI"JL Ga, EUDK 14,78 300 #‘_,
ITmmovahle o S : == | e s
| Asset 3 |
(i} | Purchase Price and !

|

|

|.

o __l___.__.i.__ :

Development Cost of
Immavable Propeny
(Total Value)
(i) | Approximate Current s
Market Price of 14,775,000/ €0 0,000/ g
Assel (Total Value) "
L7 Liabilities i _
| (i) Government

dues (Total) b,00,000/ '
(i) Loans from Bank, i
Financial Institwtions and 2,44, ooy

| others (Total)
Rilevady .

8. | Highest educational qualification:
(Give details of School / Universitvy education with full form of the certificate/ diploma/ degree
course} (Name of the School /College/ University and the year in which the course was completed.) !
|

i
765,500/ 70,00/ '._

VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contenus of this affidavil are true and correct 1o the
best of my  knowledge and belief, no part of it is false and nothing material has been concealed there from. | further
declars that :

(a1} there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above:

(b} L. my spouse, or my dependents do not have any asset or ligbility, other than those mentioned in items 5 and &
abawve

Verifiedat...... Patna..... ... this the. ...........

cerersieeresne e day of. Drecembaen. . W01h . .

[eEL)

DEPONENT
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-

Note: 1 Affidavit snould be filed latest by 3.00 M on the last date of £

2. Affidavit stiould be sworn before an Lath C ommissioner or Ma
Public.

2. All columns should be filied up and 1.0 column to be left blank. If there is no information to furnish i respect of

any item, either “Nil™ or “Not anplicable™. as the case may be, should be mentioned
4. The affidavit should be either lvped or writien legibly and neat!

ling nominations.
gistrate of the First Class or hefore a Noary

Optimized by www.ImageOptimizer.net



	1
	2
	3
	4
	5
	6
	7

